IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 22.02.2025

SL. |[Name of Date (e} 3 Cou tNOtlfled Reject
No.|Applicant C A-No. A lication case No. Fe amount Status
°-|Pppica PP to be paid

[BP TANGA |15219/2025|22 .2025 |BLAPL/10695/2024 |10 | |
|2 |SK BISWAL |15221/2025|22.02.2025 ABLAPL/10161/2024 (10 | |c |
13 |M R saBOO 115230/2025(22.02.2025 |TRP(C)/165/2019 |7 | v
4 |M. BARAL 115248/2025(22.02.2025 |CMP/265/2025 |7 | v
5 |a pas 115249/2025(22.02.2025 |WP(C)/4194/2010 |7 | v

document

available in
6 B K GOCHAYAT |15250/202522.02.2025 [WP(C)/67/2010 7 dms, court [U

fee to be

paid
|7 |H K BHOL 115251/2025(22.02.2025 |CRLMC/4619/2024 |7 | CHE
|8 |A K MOHANTY [15252/2025(22.02.2025 |CONTC/8153/2024 |7 | CHE
9 |s R PANI 115253/2025(22.02.2025 |WP(C)/1340/2019 |7 | CHE
110 [P SAHOO 115255/2025(22.02.2025 [WP(C)/5222/2025 |7 | v
11 |p BEHERA 115257/2025(22.02.2025 |CMP/1496/2024 7 | o |
[ ' ' 270.00,3*270
12 |S MOHANTY 15259/2025|22.02.2025 ELPET/19/2024 7 SENT TO U

XEROX
|13 |S MOHANTY 115260/2025(22.02.2025 |CRLMC/994/2024 |7 | v |
14 M KAR 115261/2025|22.02.2025 |CRLMC/3917/2024 |7 | v |
115 |L SAHOO 115264/2025(22.02.2025 |SA/111/2001 |7 | ST

14.00,3*14
16 |GR PATRA 15267/2025|22.02.2025 |BLAPL/3926/2018 |7 document in [U

dms
17 |M K PRADHAN |15269/2025|22.02.2025 |WP(C)/12511/2024 |7 | v
|18 |s BEURA 115272/2025(22.02.2025 |WP(C)/31099/2021 |7 | CHE

document

available in
19 |D K BEHERA  |15274/2025(22.02.2025 |WP(C)/8148/2003 |7 dms, court [U

fee to be

paid 50/-
20 |H s PAIKRAY [15275/202522.02.2025 |WPCRL/127/2023 |7 | CHE
21 |P K MOHANTY [15277/2025(22.02.2025 |MATA/94/2019 |7 | CHE
22 |[B K SATAPATHY [15278/2025(22.02.2025 |CMP/1202/2024 |7 | CHE
23 |[B N SARANGI [15279/2025(22.02.2025 |CRLMC/4359/2024 |7 | CHE
24 |L D SAHOO 115280/2025(22.02.2025 |0JC/4318/1999 |7 19.00,3%9 .
25 |A M DAs 115281/2025(22.02.2025 |[WP(C)/11511/2018 |7 |document CHE




available in
dms, court

fee to be
paid 20/-
26 |S. K. MOHANTY|15282/2025|22.02.2025 |WP(C)/4246/2025 |10 | c |
27 |s. K. MOHANTY|15283/2025|22.02.2025 |WP(C)/4248/2025 |10 | c |
28 |J P KAR 115284/2025(22.02.2025 |WP(C)/16000/2016 |7 | oo
29 |s. K. MOHANTY|15285/2025|22.02.2025 |WP(C)/4216/2025 |10 | c |
30 |Y DaAs 115286/2025(22.02.2025 |WP(C)/2763/2024 |7 | U
31 |S. K. MOHANTY 15287/202522.02.2025 |WP(C)/4187/2025 |10 | c |
32 |S. K. MOHANTY 15288/2025|22.02.2025 |WP(C)/4160/2025 |10 | c |
133 |s. K. MOHANTY|15290/2025|22.02.2025 |WP(C)/4184/2025 |10 | c |
134 |y Das 115292/2025(22.02.2025 |BLAPL/6212/2024 |7 | CH
35 R K MALLICK [15293/2025[22.02.2025 |CRLMC/4485/2024 |10 | c |
136 |I CH SAHU 115297/2025(22.02.2025 |FAO/497/2024 0 | c |
137 |I CH saHU 115298/2025[22.02.2025 |FAO/586/2024 0| c |
138 |I CH saHU 115299/2025[22.02.2025 |FAO/583/2024 10 | c |
39 [P K PARIDA  |15300/202522.02.2025 |FAO/342/2024 0 | c |
140 |I CH saHU 115302/2025[22.02.2025 |FAO/582/2024 10 | c |
|41 M BEHERA 115303/2025(22.02.2025 |CMP/865/2024 0 | c |
|42 [P PARIDA 115304/2025(22.02.2025 |CRLMP/64/2025 0 | c |
|43 M DaS 115305/2025(22.02.2025 |CRLMP/60/2025 0 | c |
|44 [P BEHERA 115306/2025(22.02.2025 |CRLMP/62/2025 0 | c |
|45 |D K PANDA 115309/2025(22.02.2025 |CRLREV/131/2024  [10 | c |
|46 [B M SINGH 115310/2025|22.02.2025 [WP(C)/4158/2023 |10 | c |
|47 |G.ROUT 115311/2025(22.02.2025 [WP(C)/4158/2023 |10 | c |
BIRENDRA
48 | oouar parpur |15314/202522.02.2025 |MATA/15/2024 10 c
49 e TR 115315/2025(22.02.2025  MATA/418/2023 10 c
50 |c. R. KAR 115322/2025(22.02.2025 |WP(C)/4781/2025 |10 | c |
51 |C. R. KAR 115323/2025(22.02.2025 |[WP(C)/4778/2025 |10 | c |
52 |D. K. MOHANTY|15324/2025(22.02.2025 |[WP(C)/5316/2025 |10 | c |
MANAS RANJAN
53 |omApmaAN 15325/2025|22.02.2025 WP (C)/4726/2025 |10 c
NIRANJAN
54 |onhoo 15326/2025(22.02.2025 WP (C)/31846/2024 |10 C
|55 |J. K. MOHANTY 15328/2025(22.02.2025 |WP(C)/5294/2025 |10 | c |
MANAS RANJAN
56 |saton 15329/2025(22.02.2025 |WP(C)/5276/2025 |10 c
57 |onres SUMAR 11533072025 122.02.2025  [WR(C) /5052/2025 |10 c
SAMARENDRA
58 |SunrN 15335/2025(22.02.2025 |WP(C)/5308/2025 |10 c
SAMARENDRA
59 |SwATN 15336/2025(22.02.2025 |WP(C)/5285/2025 |10 c
|60 |MANOJ KUMAR |15337/202522.02.2025 |WP(C)/33098/2024 |10 | c |




INAYAK

PRASANTA

61 | uMAR JENA 15338/2025/22.02.2025 WP (C)/30096/2024 |10 C

62 |R. C. MUDULI |15339/202522.02.2025 |WP(C)/32714/2024 |10 | c |

63 |SUSHANT RUMAR 1 53,6/5025(22.02.2025 |WP(C)/5350/2025 |10 C
SAHOO

64 [R. K. NAYAK [15341/202522.02.2025 |WP(C)/1479/2025 110 | c |
MRITUNJAY

65 | ANERIEE 15343/202522.02.2025 WP (C)/4740/2025 10 C

66 |P. N. NAYAK |15347/2025|22.02.2025 |WP(C)/1901/2025 110 | c |

67 |P. BASTIA 115348/2025[22.02.2025 |CRLREV/73/2025 110 | c |

68 |P. BASTIA 115349/2025(22.02.2025 |CRLREV/78/2025 110 | c |

' R. C. ' ' ' '

‘69 MOHADATRA ‘15350/2025‘22.02.2025 WP (C) /32445/2024 ‘10 ‘ ‘c ‘

|70 |M S HASAN 115353/2025(22.02.2025 |WP(C)/26929/2024 |10 | c |

71 |TAPAN SWAIN |15354/2025|22.02.2025 |WP(C)/5278/2025 |10 | c |

72 |B. SAMAL 115355/2025(22.02.2025 |WP(C)/5311/2025 |10 | c |

73 |B. SWAIN 115356/2025(22.02.2025 |[WP(C)/357/2025 0| c |

74 |H. K. MOHANTA|15357/2025|22.02.2025 |WP(C)/4124/2025 |10 | c |
MANOJ KUMAR

75 | avax 15358/202522.02.2025 WP (C)/5262/2025 10 C

76 [PRAJA RISHORE|, 5505 0025(22.02.2025 |WP(C)/23085/2024 |10 c
SAHOO
SAROJ KUMAR

77 [ oA 15363/202522.02.2025 |WP(C)/186/2025 10 C
NIRANJAN

78 |snnoo 15364/202522.02.2025 |WP(C)/4241/2025 10 C
M/S.RAMESH

79 |y MISHERR 15372/2025/22.02.2025 |CONTC/3970/2024 10 C

180 |s. K. BISWAL |15373/2025|22.02.2025 |WP(C)/26295/2024 [10 | c |

g1 (NARBYAN CH. 153949025 122.02.2025 |WP(C)/3316/2025 |10 c
SINHA

|82 |TAPAN SWAIN [15375/2025|22.02.2025 |WP(C)/3147/2025 |10 | c |
TUSHARKANTA

83 | vak 15377/202522.02.2025 |WP(C)/3906/2025 10 C

|84 |A. K. PARIDA ([15378/2025(22.02.2025 |WP(C)/4140/2025 |10 | c |

185 |1 saHOO 115379/2025(22.02.2025 |WP(C)/5207/2025 |10 | c |
SANKARACHARYA

‘86 CHOUDHURY ‘15380/2025‘22.02.2025 WP (C) /1304/2025 ‘10 ‘ ‘c ‘

|87 |TAPAN SWAIN [15381/202522.02.2025 |WP(C)/4924/2025 110 | c |

|88 |TAPAN SWAIN [15382/2025(22.02.2025 |WP(C)/23807/2024 |10 | c |

189 |P. L. MISHRA [15383/2025(22.02.2025 |WP(C)/17862/2024 |10 | c |

|90 M. R. SAHOO [15384/202522.02.2025 |WP(C)/5118/2025 110 | c |

91 [MANAS RANJAN |y 5300 /5025(22.02.2025 |WP(C)/25704/2024 |10 c
SAHOO

92 gigég RANJAN |1 5387/2025(22.02.2025 |[Wp(C)/5046/2025 |10 c




93 |oonnt TR 115388/2025(22.02.2025 |ABLAPL/2622/2020 |10 c
MANAS RANJAN
94 |Sanon 15389/2025(22.02.2025 |WP(C)/5088/2025 |10 C
195 |H K DAS 115390/2025(22.02.2025 |ABLAPL/2549/2018 |10 | c |
96 ;éﬁi;?i KUMAR 115391/2025 22.02.2025  [WP(C) /4755/2025 |10 c
97 |on R |15393/2025(22.02.2025 WP (C) /316/2025 10 c
SATYA PRIYA
98 | AMANTA 15395/2025(22.02.2025 |WP(C)/294/2025 10 C
99 giiiMl KANTA 1153096/2025(22.02.2025  |CONTC/3520/2024 |10 C
/100 |[P. L. MISHRA |15397/2025|22.02.2025 |WP(C)/21873/2024 |10 | c |
101 |A. K. PANDA |15398/2025|22.02.2025 |WP(C)/32537/2024 |10 | c |
1102 |I. SAHOO 115399/2025|22.02.2025 |WP(C)/5133/2025 |10 | c |
1103 [B. DAS 115400/2025|22.02.2025 |WP(C)/4925/2025 |10 | c |
1104 |[RAKESH SAHOO |15401/2025|22.02.2025 |WP(C)/5140/2025 |10 | c |
SAMARENDRA
‘105 SHAIN ’15402/2025‘22.02.2025 WP (C) /5250/2025 ‘10 ‘ ‘c ’
1106 R.K.ROUT 115405/2025|22.02.2025 |[WP(C)/2596/2025 |10 | c |
|107 |P.CHULI 115406/2025|22.02.2025 |WP(C)/5134/2025 |10 | c |
|108 |P.CHULI 115407/2025|22.02.2025 |WP(C)/5138/2025 |10 | c |
1109 |P.CHULI 115408/2025|22.02.2025 |WP(C)/5141/2025 |10 | c |
|110 |P.CHULI 115410/2025|22.02.2025 |WP(C)/5130/2025 |10 | c |
111 |D K MOHANTY |15411/2025|22.02.2025 |CONTC/6809/2024 |10 | c |
1112 |P.CHULI 115412/2025|22.02.2025 |WP(C)/3393/2025 |10 | c |
TAPAN KU
‘113 NAYAK ‘15413/2025‘22.02.2025 CONTC/4132/2023 ‘10 ‘ ‘c ‘
1114 |R.K.MOHABHOI |15414/2025|22.02.2025 |WP(C)/5493/2025 |10 | c |
115 |R.K.MOHABHOI |15415/2025|22.02.2025 |WP(C)/5489/2025 |10 | c |
BIJAYALAXMI
116 |ornoo 15416/2025|22.02.2025 |CONTC/4735/2024 |10 C
BIJAYALAXMI
117 |orio0 15417/2025(22.02.2025 |CONTC/4734/2024 |10 C
1118 |R.SAMAL 115418/2025|22.02.2025 |WP(C)/5199/2025 |10 | c |
1119 |R.SAMAL 115419/2025|22.02.2025 |WP(C)/5205/2025 |10 | c |
1120 |[P K PARIDA  |15420/2025|22.02.2025 |MACA/554/2024 0| c |
1121 |P.CHULI 115421/2025|22.02.2025 |WP(C)/5146/2025 |10 | c |
1122 |[K C NAYAK 115422/2025|22.02.2025 |MACA/554/2024 0 | c |
1123 |D.BISWAL 115423/2025|22.02.2025 |WEC (OAC) /3152/2017 |10 | c |
‘124 i ’15424/2025‘22.02.2025 MACA/106/2023 ‘10 ‘ ‘c ’
1125 |[SARAT SWAIN |15425/2025|22.02.2025 |MACA/106/2023 o | c |
1126 [P K PARIDA  |15427/2025|22.02.2025 |MACA/161/2021 o | c |
1127 |M.BEHERA 115428/2025|22.02.2025 |WP(C)/29791/2024 |10 | c |
|128 |[SARAT SWAIN |15429/2025|22.02.2025 |MACA/772/2023 0 | c |




1129 |R.K.BARIK 115430/2025|22.02.2025 |WP(C)/29791/2024 |10 | c |
1130 |[s B DAS 115431/2025(22.02.2025 |MACA/772/2023 10| c |
‘131 o PORUSOTEAY 15432/2025‘22.02.2025 WP (C) /5137/2025 ‘10 ‘ ‘c ’
|132 |[SARAT SWAIN |15433/202522.02.2025 |MACA/456/2019 0 | c |
133 |P K PARIDA  |15434/2025|22.02.2025 |MACA/456/2019 0 | c |
134 |20 PIRUSOTEAN |1 5435/2025 22, 02,2025 |wP (C) /5150/2025 |10 c

135 giéigRUSOTTAM 15436/2025(22.02.2025 WP (C)/5144/2025 |10 c

136 | PIRUSOTAN 15439 /2025 22, 02. 2025 W (C) /5139/2025 10 c

137 | PIRUSOTEAN 1 54392025 22.02.2025 W (C) /5225/2025 |10 c

1138 D K MOHANTY |15440/2025|22.02.2025 |WP(C)/2626/2025 |10 | c |
1139 D K MOHANTY |15441/2025|22.02.2025 |WP(C)/2560/2025 |10 | c |
1140 |D K MOHANTY |15442/2025|22.02.2025 |WP(C)/2624/2025 |10 | c |
141 D K MOHANTY |15443/2025|22.02.2025 |WP(C)/2603/2025 |10 | c |
142 |D K MOHANTY |15444/2025|22.02.2025 |WP(C)/2562/2025 |10 | c |
1143 |s DAs 115445/2025|22.02.2025 |WP(C)/9488/2022 |10 | c |
‘144 O KOMAR ’15446/2025‘22.02.2025 BLAPL/4228/2022 ‘7 ‘ ‘U ’
1145 |[SANGRAM DAS |15450/2025|22.02.2025 |CRLMC/508/2025 0 | c |
1146 |[SANGRAM DAS |15451/2025|22.02.2025 |CRLMC/507/2025 0 | c |
1147 K K MOHAPATRA |15452/2025|22.02.2025 |WP(C)/30635/2024 |10 | c |
1148 | PATI 115453/2025(22.02.2025 |MATA/44/2025 0 | c |
149 ;iggJ KOMAR 11 5454/2025(22.02.2025  |[TRPCRL/3/2025 10 c

150 ;igiﬁSWAR 15455/2025(22.02.2025 |TRPCRL/3/2025 10 c

SARAT KU.

151 | AN 15456/2025|22.02.2025 |TRPCRL/6/2025 10 c

1152 |[B K PADHI 115457/202522.02.2025 |WP(C)/3549/2025 |10 | c |
1153 |E K DASH 115458/2025(22.02.2025 |WP(C)/3360/2025 |10 | c |
1154 |A. SUNDARAY |15459/2025|22.02.2025 |CONTC/6163/2024 |10 | c |
1155 [P C DAS 115460/2025(22.02.2025 |CONTC/6163/2024 |10 | c |
1156 |P K JENA 115461/2025(22.02.2025 |CONTC/6803/2024 |10 | c |
1157 |J LENKA 115462/2025|22.02.2025 |CONTC/6233/2024 |10 | c |
158 |R C MUDULI  |15463/2025|22.02.2025 |CONTC/5058/2024 |10 | c |
1159 |R C MUDULI  |15464/2025|22.02.2025 |CONTC/8057/2024 |10 | c |
1160 |s DAS 115465/2025[22.02.2025 |WP(C)/4717/2025 |10 | c |
161 |A K SAHOO 115466/2025(22.02.2025 |WP(C)/4844/2025 |10 | c |
162 [0 K FUIARl15467/2025 (22,02, 2025 we(C) /470872025 |10 c

163 | JoNER KRNTA 1y 5468/2025 22.02.2025 W (C) /4852/2025 |10 c

164 |P L MISHRA  |15469/2025|22.02.2025 |WP(C)/5502/2025 |10 | c |




165 |P L MISHRA  |15470/2025|22.02.2025 |WP(C)/5456/2025 |10 | c |
1166 |[S K RATH 115471/2025(22.02.2025 |WP(C)/2200/2025 |10 | c |
1167 |S K RATH 115472/2025|22.02.2025 |WP(C)/3515/2025 |10 | c |
1168 [N ROUT 115473/2025(22.02.2025 |WP(C)/5293/2025 |10 | c |
1169 [N ROUT 115474/202522.02.2025 |WP(C)/5296/2025 |10 | c |
1170 [N ROUT 115475/2025(22.02.2025 |WP(C)/5298/2025 |10 | c |
171 [N ROUT 115476/2025(22.02.2025 |WP(C)/5322/2025 |10 | c |
1172 |B.BARIK 115477/2025(22.02.2025 |WP(C) /13694/2024 |10 | c |
1173 |[B SAHOO 115478/2025(22.02.2025 |0JC/12323/1998 |7 | v
1174 |A.K.BUDHIA  |15479/2025|22.02.2025 |WP(C)/4994/2025 |10 | c |
[ | | ‘Total 11656

NIC




